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RefNo.: GO0211/O.A. No. 862/2024 Date: 28.02.2024

To,

The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Subject: Submission of Joint committee report pursuant to the order dated 03.01.2024
passed by Hon'ble National Green Ttribunal, New Delhi in the matter of O.A.
No0.862/2022 Pankaj Kumar Mishra Vs Union of India & Ors.

Sir,

In Compliance of Hon'ble NGT order dated 03.01.2024 in the matter of O.A. No.
862/2022 Pankaj Kumar Mishra Vs Union of India & Ors., the Joint committee report
1s being filed herewith.

It 1s requested that the aforesaid Joint commaittee report may be presented before
the Hon'ble Tribunal for kind consideration.

Encl.: As above.
Yours faithfully,

& 3\0"\

(U. K Gupta)
Regional Officer

Endt. No. & date as above.
Copy to:-
1. District Magistrate, Sonbhadra for kind information please.
2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
& necessary action please.
4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,

Supreme Court of India, New Delhi-110001. /
Regional Officer
B : AHI HEAT 162, STR Al (Fde 7w giee) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
MECHIS, HITIE—231216 Robertsganj, Sonbhadra-231216

-9 : rosonbhadra@uppchb.in E-mail: rosonbhadra@uppcb.in


Umesh Gupta
Pencil

Umesh Gupta
Line
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Joint Committee Report
In pursuant to order dated 03.01.2024 passed by
Hon’ble NGT in the matter of
O.A. No. 862/2022 Pankaj Kumar Mishra versus Union of India & Ors.

Hon'ble NGT vide its Order dated 11.10.2023 on Original Application No.
862/2022 in the matter of Pankaj Kumar Mishra versus Union of India & Ors,

instructed the following:-

......... 3. The interim report dated 09.10.2023 has been filed by the joint Committee.
Learned Counsel for the UPPCB seeks two months’ time to file the final report in pursuance

to the directions which have already been issued.

............. 8. The applicant present in person at this stage has raised the issue that due to
heavy transportation of coal ash in Singrauli and Sonbhadra, the roads are damaged and
pollution is being caused. He has further submitted that the fly ash is being transported in
the open trucks violating the norms and that the entire activity of transportation and
storage of the fly ash is done within the area of 30 kms in Singrauli and Sonbhadra falling
in the States of UP and MP which is creating health hazard in violation of CPCB quidelines
March 2019, for disposal/utilization of fly ash for reclamation of low lying areas and in
stowing of abandoned mines/quarries, Para 4.2 of the Guidelines for loading, unloading,

storage, transportation of fly ash.

9. The joint Committee will respond to the above submission in the final report which is to

be submitted within two months.

10. List on 03.01.2024."

In compliance of this order, the joint committee report containing factual status
based on the observations made during the field visit has been filed vide

reference number G001040/0A-862/2023 dated 30.12.2023.
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2. The report has been reviewed on 03.01.2024 by the Hon' able NGT which was
submitted by Joint Committee on 30.12.2023. Based on the review and in
consideration of the point raised by applicant, Hon'ble NGT vide its Order dated

03.01.2024 directed the followings.

".... 4.The applicant present in person through virtual mode has pointed out that fly ash is
still lying on the road in front of his house and that the trucks which are transporting the
fly ash are causing pollution and UPPCB has only issued vague directions in this regard. He
has also submitted that once it is admitted that open trucks are transporting fly ash and
causing pollution then responsibility should be fixed and action should be taken against
the person responsible. In support of his submission he has placed on record the
photographs.

5. Sh. Pradeep Misra, Learned Counsel appearing for UPPCB has submitted that prompt
action will be taken for stopping the transportation of fly ash by the open trucks and also
to ensure that no pollution is caused in the process of transportation. He has also sought
time to respond to the submissions made by the applicant.

6. Hence, UPPCB is directed to file a fresh report keeping in view the observations made
above within four weexs.

7. The applicant is also granted time to file response to the report filed by the joint
committee as also by MoEF&CC. Let the same be filed at least one week before the next
date of hearing.

8. List on 01.03.2024.

3. In pursuance of Hon'ble NGT order, the committee members had meeting and
discussed the further strategy for field visit and prepare a factual status as per
order. Consequently, Regional Officer (RO), UPPCB, Sonebhadra has intimated
vide their letter no. - GO164/0A-643/2024 dated 13.02.2024 to all concern. The

copy of letter dated 13.02.2024 is attached herewith as Annexure no.-1 for

reference. J —
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The Joint Committee conducted the field visit to the Thermal Power Plants
situated in district Sonbhadra (U. P.) during February 15-16, 2024 to find out the
factual status as raised by the applicant.

The major issues raised by the applicant in this matter are as follows: -

5.1. The Fly ash is being transported in the open trucks violating the norms
and that the entire activity of transportation and storage of the fly ash is
done within the area of 30 kms in Singrauli, MP and Sonbhadra, UP.

5.2. The applicant present in person through virtual mode has pointed out
that fly ash is still lying on the road in front of his house and trucks
which are transporting the fly ash are causing pollution, UPPCB has only
issued vague directions in this regard. He has also submitted that once it
is admitted that open trucks are transporting fly ash and causing

pollution then responsibility should be fixed and action should be taken

against the person responsible.

As per record, UPPCB has given direction to all ‘Thermal Power Plants’ (TPP) of
District-Sonbhadra for the disposal / utilization of fly ash and reclamation of low
lying areas as per guideline issued by CPCB vide letter no. GO00801/O.A. No.
862/2022/ 2023 dated 18.10.2023. (Copy attached as Annexure-2.)

Total 06 TPP in Sonbhadra district were visited by the Joint Committee during
February 15-16, 2024 and the observations made are as under:-
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7.1 The Committee observed, coal loaded truck were plying on Shaktinagar-

Robertsganj road via Anapara road and covered with tarpaulin sheets as

indicated in the photographs through 1-2.

Latitude: 24.207956
Longitude: 82.943177
Elevation: 372.72¢100 m

uracy: 3.0 m
i Time: 15-02-2024 11:26
Note: Anpara Road Fly Ash

Pic.-1-2: Trucks transporting coal were found covered with tarpaulin

7.2 M/s. Hindalco Industries Ltd. (Renusagar Power Division), Renusagar, District-
Sonbhadra:-

a. The ash dyke of the power plant located at village Bichchari, Anpara,

district Sonbhadra. The bottom ash/fly ash being pumped into the ash

dyke through pipeline. The moist bottom ash/fly ash transported using

covered trucks with tarpaulin sheets as indicated in the photographs

through 3-4 to avoid air pollution/spillage on road for further utilization.

CM’ MO\N‘@\VP‘age 4of 11 @ v»)""/
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b. The Committee observed that CCTV Camera have been installed near
weigh-bridge at exit gate of ash dyke to verify the compliance status.

c. In compliance of directions issued by UPPCB, vide letter dated 18.10.2023,
the concerned TPP informed that bottom ash/fly ash or coal
transportation is being done properly in Bulkers/covered trucks vide letter
dated 27.01.2024 (Annexure-3).

7.3 M/s. Lanco Anpara Thermal Power Ltd., Anpara, District-Sonbhadra:-

a. The ash dyke of the power plant located at Belwadah, Anpara, Sonbhadra.
The bottom ash/fly ash being pumped into the ash dyke through pipeline.
The moist bottom ash/fly ash transported using covered trucks with
tarpaulin sheets as indicated in the photographs through 5-6 to avoid air

pollution/spillage on road for further utilization.

b

3 = 2 A e
£ 6Ps Map Camera -t A5 . - [EJ6Ps MapCamera}
Labhari, Uttar Pradesh, India Belawadah, Uttar Pradesh, India g
6X47+RQG, SH 5A, Labhari, Uttar Pradesh 231225, India e <3 Belawadah, Uttar Pradesh 231225, India
Lat 24.207298° ' - Lat 24194152°
Long 82.965446° YL Long 82.88953°

15/02/24 04:38 PM GMT +05:30 15/02/24 04:39 PM GMT +06:30

Pic.-5-6: Trucks transporting coal were found covered with tarpaulin

b. The Committee observed that CCTV Camera have been installed near
weigh-bridge at exit gate of ash dyke.
c. In compliance of directions issued by UPPCB vide letter dated 18.10.2023,

the concern TPP informed that bottom ash / fly ash or coal transportation

M M(}w@vpagesonl @ \)’)W
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is being done properly in Bulkers/covered trucks vide letter dated
27.01.2024 (Annexure-4).

7.4 M/s. UPRVUNL Anpara Thermal Power Plant, Anpara, District-Sonbhadra:-

a. The main ash dyke of TPP is in Belwadah, Anpara, Sonbhadra. The bottom
ash/fly ash being pumped into the ash dyke through pipeline. The bottom
ash is being transported only for reclamation of low-lying area. The Power
plant informed that fly ash is not being transported by Anapara thermal
power project vide letter dated 16.02.2024 (Annexure-5).

b. The TPP has informed that covered trucks / bulker with tarpaulin sheets as
indicated in the photographs through 7-8 are being used to transport the
fly-ash in less quantity. The committee found that bottom ash transported

with proper covering of trucks to avoid any spillage on the road.

Pic.-7-8: Trucks transporting coal were found covered with tarpaulin
/
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7.5 M/s. NTPC Singrauli Super Thermal Power Station, Shaktinagar, District-

Sonbhadra:-

a. The Joint committee visited Khadia ash-dyke situated in Village-
Yogichaura, Khadia, Sonbhadra. The moist bottom ash/fly ash transported
using covered trucks
with tarpaulin sheets as a
indicated in the
photographs through-9
to avoid air pollution /

spillage on road for o

further utilization.
b. The Committee observed that CCTV Camera have installed near weigh-
bridge at exit gate of ash dyke.
c. In compliance of directions issued by UPPCB vide letter dated 18.10.2023,
the concern TPP informed that bottom ash/fly ash or coal transportation
is being done properly in Bulkers/covered trucks vide letter dated

27.01.2024 (Annexure-6).

ST Gy
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7.6 M/s. NTPC Rihand Super Thermal Power Station, Rihandnagar, District-
Sonbhadra:-
a. The ash dyke of TPP located in Rihandnagar, Sonbhadra. The bottom
ash/fly ash being pumped into the ash dyke through pipeline. The moist
bottom ash/fly ash transported using covered trucks with tarpaulin sheets

as indicated in the photographs through 10-11 to avoid air

pollution/spillage on road for further utilization.

ﬂ GPS Map Camera

¥ Rihand Nagar, Uttar Pradesh, India
Unnamed Road, Bijpur, Rihand Nagar, Uttar Pradesh 231208, India
SOl Lat 27699°
S8 Long 82.782719°
16/02/24 11:26 AM GMT +05:30

Pic.-10-11: Trucks transporting coal were found covered with tarpaulin

b. The Committee observed that CCTV Camera have been installed near
weigh-bridge at exit gate of ash dyke.

c. In compliance of directions issued by UPPCB vide letter dated 18.10.2023,
the concern TPP informed that bottom ash/fly ash or coal transportation
is being done properly in Bulkers/covered trucks vide letter dated

27.01.2024 (Annexure-7).
& R @ Nt
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d. NTPC informed that NTPC, Rihand has installed CCTV at several points all

along the roads from Ash Dykes to the point it meets the State Highways

vide letter dated 27.01.2024 (Annexure-8).

7.7 M/s. UPRVUNL., Obra Thermal Power Plant, District-Sonbhadra:-
a. The ash dyke of TPP is located near Village-Panari, Obra, Sonbhadra.
b. The bottom ash/fly ash being pumped into the ash dyke through pipeline.
The moist bottom ash/fly ash transported using covered trucks with
tarpaulin sheets as indicated in the photographs through 12-13 to avoid
air pollution/spillage on road for further utilization.
c. The pond ash is handled in moist conditions. The committee observed

that the pond ash was wet with moisture.

ﬁ GPS Map Camera

Panari, Uttar Pradesh, India o _ .2 Obra, Uttar Pradesh, India

. . FXCV+698; Mahatma Gandhi Rd, Obra, Vil Kundi, Uttar Pradesh 231219, Ind
FX96+J4R, Panari, Uttar Pradesh 231219, India g Sl Mol ot i e
a X

Lat 24.468633° . Long 82.993391°
i Long 82.962861° : . 16/02/24 03:41 PM GMT +05:30
B 16/02/24 04:14 PM GMT +05:30 S
T, i il it 0ot
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Findings/Suggestions of the Committee:

The Committee observed that the dry fly ash is being transported in Bulkers
and the pond ash containing moisture was being transported in Trucks covered
with Tarpaulin sheets.

However, as stipulated in the CPCB Guideline of 2019, presently no such
mechanically designed covered trucks are being used to transport the pond ash
from ash dyke. Further, the following suggestions shall be issued to concerning
power project and departments: -

a. All Thermal Power Plants shall issue directions to concerned agencies to
ensure that the Pond ash to be transported through covered trucks / vehicles
of having minimum 15% moisture at the disposal point to avoid air pollution.

b. All Thermal Power Plant's must ensure that the transportation of fly ash shall
be carried out in closed vehicles/ bulkers as per CPCB guideline.

c. M/s. Obra Thermal Power Plant shall install the CCTV Camera at the exit gate
of ash-dyke to ensure the compliance of direction issued by UPPCB.

d. The CCTV Camera installed at the exit gate of ash dyke / weight-bridge must
be reviewed periodically by UPPCB and strict action to be taking against the

defaulter as per rule.

Page 10 of 11
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e. All Thermal Power Plants shall issue directions to concerning agencies to
avoid the spillage of ash during transportation, collection and disposal of ash
in case any accident or unauthorised storage / dumping ash to prevent the
air pollution and save the environment.

f. R.T.O. of district-Sonbhadra is required to ensure the transportation of ash/

coal on closed / covered vehicles.

The Joint Committee report is being filed for the kind perusal and consideration of

the Hon'ble NGT.

—

PR e . .
Lé?f’é/ QNV\QW@\%MW ' if‘g’]\o,ﬂwl Mz\low

s %
(U.E.\ Gupta), (Kamal Kumar) (Sahadev '<u¢?1§r\ Mishra) FDiviZi’onaI Forest
Regional Officer Scientist-E, ADM (F/R) Officer,
U.P.P.CB, Regional Directorate, Sonebhadra Renukoot,
Sonebhadra C.P.C.B., Lucknow Sonebhadra
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8. ......"He has further submitted that the fly ash is being transported in the open trucks violating the
norms and that the entire activity of transportation and storage of the fly ash is done within the area of 30 kms in
Singrauli and Sonbhadra falling in the States of UP and MP which is creating health hazard in violation of CPCB

guidelines March 2019, for disposal/utilization of fly ash for reclamation of low lying areas and in stowing of
abandoned mines/quarries, Para 4.2 of the Guidelines for loading, unloading, storage, transportation of fly

ash....... :
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Annexure No.3

Ref. No. Env/ 075 _HINDALCO Date; 27.01.2024

The Regional Officer

U.P. Pollution Control Board

House No. 162, 1* Floor

Uttar Mohal,Robertsgan;j

Distt: Sonebhadra - (UP) - 231 216

Sub: Status of compliance of points regarding Hon' ble NGT order dated 11.10.2023 in the matter of
0.A.862/2022 the case of Pankaj Kumar Mishra Vs Union of India and ors-reg

Ref: Your letter No.G 000801/0.A. No 862/2022/2023 dated 18.10.2023

Dear Sir,
We kindly submit that Fly ash is not transported in Open trucks by M/s Renusagar Power Division.
Fly ash is being transported through Bulkers and mechanically covered trucks to Cement company.

For Brick plants covered trucks are used. In low lying areas covered trucks area used as per CTE
from UPPCB. We have already installed Camera at Fly ash outgoing location.

We are transporting coal through Trucks covered with Tarpaulin and properly tagged. We ensure
that no coal spillage occurs during coal transportation.

We ensure that Fly ash or Coal transportation done properly in Bulker/ covered trucks.
Thanking you and assuring you of our best co-operation at all times.

Yours faithfully,

For-HINDALCO INDUSTRIES LIMITED

(Kamlesh Maurya)
Manager(Environment)

Hindalco Industries Limited
Renusagar Power Division, P.O, Renusagar-231218, District, Sonebhadra, Uttar Pradesh, India
T: +91 5446 278592-95 | F: +91 5446 278596/277164 | E: hindalco@adityabirla.com | W: www. hindalco.com
Registered Office: Ahura Centre, 1st Floor, B Wing, Mahakali Caves Road, Andheri (East), Mumbai 400 093
T: +91 22 6691 7000 | Fax: 91 22 6691 7001
Corporate ID No.: L27020MH1958PLC011238
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1 286nco Anpara Power Limit@&nexure No.4
{A MEIL Group Company)

m
l mﬂl Corporate Office: Plot # 5-2, Technocrafts Industrial Estate, (TIEQ, Road No. 1,
% Balanagar, Hyderabad - 500037, Telangana, Iindia

Tel: +91 40 44336700 Fax: 91 40 44336800 Website: www.mellanparapower.com
CIN: U31200UP2006PLC031982

e

Ref: MEILANPL/Ash/2023-24/149 Date 27.01.2024
To,

The Regional Officer
UP Pollution Control Board,
Sonebhadra (UP)-231216

Ref: UPPCB Letter Vide No G000801/0.A.N0862/2022/2023,
Sub: Compliance of NGT Order Dated 11.10.2023 in OA 862/2022.

Sir,

The subject letter vide no G000801/0.A.N0862/2022/2023 has been received here at our office on dated
27.01.2024, in this regard it is necessary to mention here Lanco Anpara Power Limited (Anpara-C) is
strictly complying the following the Central Pollution Control Board (CPCB) guidelines on subject matter.

CPCB guidelines for loading and unloading and nuisance free transportation of all types of fly ash including

bottom ash etc- 2013.
CPCB Guidelines for disposal/utilisation of Fly Ash for reclamation of Low Lying Areas and in stowing of

Abandoned mines/Quarries 2019.

Considering aforesaid guidelines it has been fully ensured entire transportation of ash is being carried out
through closed bulkers or mechanically designed covered trucks or trucks covered with good quality of
tarpaulin (made of HDPE)

At the exit gate of the plant a CCTV camera has already been provided to ensure the compliance of
guidelines.

Further once again it is being completely ensured that there is no ash transportation is being carried out
through open trucks/uncovered trucks.

We once again ensure you that we are conscious to our social responsibilities and committed towards
creating clean and safe environment in and around power plant.

Yours Sincerely,

(o
(A.K.Singh)
Station Head

Cc: Chief Environment Officer (Circle-2), UPPCB Lucknow (UP)

.
BUREAL VERTUAS 3=
Site Office : PO. Anpara, District : Sonebhadra - 231225, Uttar Pradesh, India. Ceriification
Tel: +91 5446 272102 Fax: +91 5446 272091, 272023 -
Registered Office: 411/9, Riverside Apartments, New Hyderabad, Lucknow-226 007, Uttar Pradesh, India.
Tek: +91 522 4027803 Fax: +91 522 2780132 oy Ky
NAFETY *
Five 8ber Geoupat|
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Office of the Superintending Engineer
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U.P.Rajya Vidyut Utpadan Nigam Ltd.
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031/EMG/2024

To,

Regional Officer

UP Pollution Control Board

H. No. — 162 Uttar Mohal, Near Chandi Hotel
Roberstganj, Sonbhadra,

Pin- 231 216

Annexure No0.6

gt ffacs

(AR WRBR HT FEH)

NTPC Limited

(A Govt. of India Enterprises)

=AY / Singrauli

Date: 27.01.2024

Sub: Regarding order dated 11.10.2023 of Hon’ble NGT in Case No. 862/2022 in the matter of
Pankaj Kumar Mishra vs. Union of India & Ors.

Ref: Your letter no GO00801/0.A. No 862/2022/2023 dated 18.10.2023.

Dear Sir,

With reference to your above-cited letter on the subject matter received by us on 27.01.2024 we are
hereby submitting the pointwise status for your perusal please.

S
No.

Particulars

Status

1

e He has further submitted that the fly
ash is being transported in the open trucks
violating the norms and that the entire
activity of transportation and storage of the
fly ash is done within the area of 30kms in
Singrauli and Sonbdadra falling in the state
of UP and MP which is creating health
hazard in violation of CPCB guidelines
March 2019, for disposal/utilization of fly
ash for reclamation of low line areas and in
stowing of abandoned mines/quarries, Para
4.2 of the Guidelines for loading, unloading,

2

storage, transportation of fly ash..... ;

Ash is being transported through bulkers /
covered trucks only. Presently no activities
related to low lying area development is
undergoing at NTPC Shaktinagar. It is also
submitted that NTPC Shaktinagar is
supplying pond ash to road construction
projects of NHAI located at distance of
approximately 150 km to 300 kms.

Further, it is pertinent to mention here that
we store ash in our ash ponds & fly ash silos
only and not at any other place.

PTZ camera has also been installed at the ash
trucks exit points.

Thanking You.

Rt qur onfer oraw e, Wo  wifeR, fvem: W, S0 W0 ¢ 231222 e/Tel ;304 _

Singrauli Super Thermal Power Station, P.O. Shaktinagar, Dist : Sonebhadra, U.P - 231222 &oiaRi/Telex : 0946010 5

Yours s ncercéy,

I

_ Neeraj Kumar Y d‘?Y’-SDW"

%ﬁ‘“m TSEI;M'POWER

| Fax : 05446-232423

ol BT : TAEHIR WA, WbIY Hruciad, © SREICGIHa ghan, el e, 7% el - 110003
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To,

Regional Officer
U.P. Pollution Control Board,
H. No. — 162, Uttar Mohal, Near Chadi Hotel

Roberstganj, Sonebhadra,
Pin — 231 216

Sub: Regarding order dated 11.10.2023 of Hon’ble NGT in case no. 862/2022 in the matter
of Pankaj Kumar Mishra vs. Union of India & Ors.

Ref: Your letter no. G000801/0.A. No. 862/2022/2023 dtd. 18.10.2023.

Dear Sir,

With reference to your above cited letter on subject matter received by us on 27.01.2024 we are
hereby submitting the pointwise status for your perusal please.

Sl Particulars Status
8. .. "He has further submitted that the fly Ash is being transported through bulkers /

ash is being transported in the open trucks | covered trucks only. Presently no activities
violating the norms and that the entire | related to low lying area development is

activity of transportation and storage of the : s 1 v ol
fly ash is done within the area of 30 kms in undergoing at NTPC Rihand. It is also

Singrauli and Sonbhadra falling in the States | Submitted that NTPC Rihand is SUPPI ying
of UP and MP which is creating health hazard | pond ash to road construction projects of

in violation of CPCB guidelines March 2019, : y -
for disposaliutilization of fly ash for NHALI located at distance of approximately

reclamation of low lying areas and in stowing | 150 km to 250 kms. And dry fly ash is

of abandoned mines/quarries, Para 4.2 of the | being supplied in bulkers to asbestos

Guidelines for loading, unloading, storage, | i\ qciries located at distance of approx

transportation of flyash....... " i
400 kms to 500 kms.

Further, it is pertinent to mention here that
we store ash in our ash ponds & fly ash
silos only and not at any other place.

PTZ camera has also been installed at the
ash trucks exit points.

Thanking you.
Yours earnestly,

\&)ﬁé"'—wl\‘ ‘

oV
(Vishwajeet Ghosh)
AGM (EMG)

Copy: CEO-2, UPPCB, Lucknow
e g orfer R deide, dish - Reer, fven - @Fvg @), R - 231 223, 31/ Tel: 05446-242021

Rihand Super Thermal Power Project, PO: Rihand Nagar, Dist: Sonebhadra (UP), Pin: 231 223, Fax: 05446-242115
ol drafera GddRl wa, iy Bhaea, o7 sy A WL @ Ae, 7€ el - 110 003
Regd Office: NTPC Bhawan, Scope Complex, 7. Institutional Area. Lodhi Road, New Delhi — 110 003
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To,

Regional Officer

U.P. Pollution Control Board,

H. No. — 162, Uttar Mohal, Near Chadi Hotel
Roberstganj, Sonebhadra,

Pin — 231 216
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ErZlul Al feifics
NTPC Limited

f¥&=< / RIHAND

f&=i® / Date: 27.01.2024

Sub: Regarding compliance of directions dated 19.10.2023 issued by Mission for Fly Ash
Management & Utilization constituted by Hon’ble NGT.

Ref: Letter No. H-04086/C-2/m1.-632/2023 dated 13.12.2023.
Dear Sir,
With reference to the above cited letter of CEO-2, UPPCB received by us on 27.01.2024 we are
hereby submitting the pointwise status for your perusal please.

SI.

Particulars

Status

1.

Environmental compensation imposed
on TPPs, coal mine, stone crushers in
Singrauli and Sonbhadra to be monitored
and action to be taken against non-
compliance. Status in this regard may be
shared in the next meeting.

With reference to the order of Hon’ble
NGT in case no. 453/2019 and subsequent
directions of UPPCB vide letter ref.
H42337/C-2/NGT-40/0AN-453/2019
dated 04.10.2019 for submitting the
amount of Rs. 4590 Lacs as
Environmental ~Compensation, it is
submitted that we have filed a civil appeal
vide diary number 1197/2020 dtd.
09.01.2020 and case no. 2983/2020 in
Hon’ble Supreme Court. Hon’ble Supreme
Court vide order dated 08.10.2020 has
granted stay for recovery of Environmental
Compensation amount.

Recommendations of Joint Committee as
mentioned in the directions of Hon’ble
NGT (PB) OA 862/2022 vide order dated
25.11.2022 to be shared with MPPCB
and UPPCB for submitting the details of
action taken report regarding its
compliance and implementation. All
respective industries, TPPs, mines / stone
crushers and railway sidings to ensure
the compliance of the recommendation
of Joint Committee and submit the
compliance report to respective SPCBs.

Status is enclosed as Annexure — 01,

Re< g orie wreaR dioige. disl - ReemR, frem - @Fvg (@), R — 231 223, 3/ Tel: 05446-242021
Rihand Super Thermal Power Project, PO: Rihand Nagar, Dist: Sonebhadra (UP), Pin: 231 223, Fax: 05446-242115
gl @raferd GAERN e, ¥ BiaEd, o7 sxAey e W, S e, wE feell - 110 003

Regd Office: NTPC Bhawan, Scope Complex, 7, Institutional Area, Lodhi Road, New Delhi — 110 003
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3. | Necessary directions shall be issued for | In order to avoid spillage of ash enroute,
covering the trucks with tarpaulin sheets | instructions are in place to use heavy duty
for transportation of coal and ash by road | tarpaulin by the transporters. Use of
and not to use thin LDPE sheets / green | tarpaulin having GSM more than 400 is
net only to prevent spillage and fugitive | being ensured through surprise checks.
emission of coal dust and fly ash during
transportation.

4. | Identification of available low lying | Presently no activities related to low lying
areas for disposal of ash by TPPs and | area development is undergoing at NTPC
monitoring  of  specific ~ conditions | Rihand. We have given our request to
stipulated in the consent granted for | District administration for allotment of low
dumping of ash in it. Utilization of ash | lying areas within 50 Kms of NTPC
for filling allotted sites of low lying areas | Rihand for its filling using pond ash in
must be monitored through geo-tagging | phased manner.

and / or video monitoring. Ash disposed
inlow lying area to be stabilized with soil
cover and grass. green belt.

5. | Commencement of backfilling of ash in | Not applicable to NTPC Rihand
mine void of allotted Gorbi pit no. 3 by
Anapra TPS by December, ‘2023.
Progress in this regard may be shared
with the concerned SPCB and CPCB.

6. | All the pending / ongoing activities in | Being done on regular basis.
respect of implementation of decisions
made during 1%, 2"* 3" and 4" meeting
of the Mission shall be undertaken and
action taken report shall be furnished.
Progress to be updated on the website on
monthly basis. Necessary formats may
be put up on the website to enable all
stakeholders to upload the progress
online. Login and passwords for all
stakeholders to be generated
immediately.

Thanking you.
Yours earnestly,

(Vishwajeet Ghosh)
AGM (EMG)

Copy: CEO-2, UPPCB, Lucknow

1%?1 a?_/oL

Re g orfer areR thisiae, ol - ReermR, forem - @Fus @.3), M - 231 223, 36t/ Tel: 05446-242021
Rihand Super Thermal Power Project, PO: Rihand Nagar, Dist: Sonebhadra (UP), Pin: 231 223, Fax: 05446-242115
Sl Fraferd e W, i Brreae, o7 gReey, Ma v, wnd We, 7€ e - 110 003
Regd Office: NTPC Bhawan, Scope Complex, 7, Institutional Area, Lodhi Road, New Delhi — 110 003
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Annexure — 01

Compliance of recommendations, case no. 862/2022 of Hon’ble NGT

SI. No,

Recommendation

Status at NTPC Rihand

The  transporters are  using
quality/ineffective tarpaulin of thin layer as
the thickness of tarpaulin is not specified
yet. The coal mines & TPPs may be directed
to ensure that the truck/tippers cover is of
heavy duty such as 400GSM & more
thickness and adequate is size to avoid fall of
coal & ash on road during transport.

poor

In order to avoid spillage of ash
enroute, instructions are in place to
use heavy duty tarpaulin by the
transporters. Use tarpaulin
having GSM more than 400 is being
ensured through surprise checks.

of

Coal mines, Thermal Power plants and
District Administration may jointly establish
night vision Pan-tilt-zoom CCTVs & lights at
prominent locations along the roads used for
transportation of coal & ash. Also establish a
control room (24x7) at the Office of
Collector/traffic police office with dedicated
staff to have effective vigilance on the
vehicles engaged coal and ash
transportation.

in

NTPC Rihand has Installed CCTV
at several points all along the Roads
from Ash Dykes till the point it
meets the state Highways.

The TPPs / Coal mine should also device a
mechanism to impose penalty on violation by

Penalty provisions are already kept
in the Purchase Order given to Ash

the truckers / transporters including | transporters deployed in the job of
blacklisting the violators or not allowing the | Ash transportation from TPPs.
trucks found with improper body or

insufficient covers to enter their premises to
load coal / fly ash. A checklist in this regard
shall be maintained at the entry to the
mines/TPPs and vehicles not adhering to the
norms shall not be allowed to enter the
mines/TPPs. Such checklist shall be made
available to all the regulatory authorities on
request.

Regular surprise checks are being
done at NTPC Rihand.

Re=< g orfer araw e, dish - RegTR, Rrer - dMvg @.9), i — 231 223, 2T/ Tel: 05446-242021
Rihand Super Thermal Power Project, PO: Rihand Nagar, Dist: Sonebhadra (UP), Pin: 231 223, Fax: 05446-242115
Yol sraferd (ERN wam, W Biudad, 07 ey, Ma vl d 9, 9 el - 110 003
Regd Office: NTPC Bhawan, Scope Complex, 7, Institutional Area, Lodhi Road, New Delhi — 110 003
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4. Coal mines in consultation with third party | Not Applicable to NTPC Ltd
agency and road making authorities (NHALI,
MPRDC/PWD) shall formulate a traffic
management plan with emphasis on road
safety on the prominent routes of coal & ash
transportation to decongest the traffic and
minimize possibility of accidents.

5. Coal mines & TPPs to ensure that all the | Periodic Checking is done at Site.
vehicle engaged in transportation of fly ash | PUC is checked by CISF before
& coal has valid Pollution Under Check | giving Entry to Ash trucks
(PUC) certificate and also carryout periodic | deployed in carrying Ash from
random PUC check of the vehicles in co- | Silos.
ordination with Regional Transport Office.

6. MPPCB to ensure effective implementation | Not Applicable to NTPC Ltd
of the CPCB guideline (2016) for
“disposal/utilization of Fly ash for
reclamation of low-lying areas and in
stowing of abandoned mines/quarries”.

Further, MPPCB shall provide the low-lying
area for filling as per the notification and
place the allotted locations details (agency,
capacity, geo-location etc.) on their website.

7 Thermal ~ Power plant shall engage | "On an average, about 1000 trucks
mechanically designed vehicles to transport | (of avg 40 Tons
the wet ash too. Capacity) carry Pond Ash for Road

Projects, Low lying area filling and
other useful means of Ash disposal,
as  specified in MoEF Gazette
Notification dated
31.12.2021, from 03 stations
of NTPC i.e. Rihand, Shaktinagar
and Vindhyachal, on a daily basis.

Against this requirement, hardly
any mechanically covered trucks, as
envisaged in guidelines issued by
CPCB in the vyear 2013, are
available in this region. In absence
of such trucks, proper covering of
trucks with minimum 400 GSM
tarpaulin is ensured while exiting

Re< g ot ureR dioige. el - Ree TR, Rier - dmvg (3.9), O — 231 203, 360/ Tel: 05446-242021

Rihand Super Thermal Power Project, PO: Rihand Nagar, Dist: Sonebhadra (UP), Pin: 231 223, Fax: 05446-242115

Yalge wraferd TR wae, i wdad, o7 svAed, e T, S e, 7€ fae - 110 003

Regd Office: NTPC Bhawan, Scope Complex, 7, Institutional Area, Lodhi Road, New Delhi — 110 003
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the Ash Dyke from NTPC
Stations. Further, fugitive  dust
control  measures like  water
sprinkling on roads in the dykes &
nearby areas, ensuring sufficient
moisture content in the pond ash
being transported, periodic cleaning
of the roads through which pond ash
is being transported etc. are in place.
Enforcing use of only mechanically
covered  trucks, will adversely
affect Ash  Utilization in  this
region. It will be difficult to
achieve stupendous target of 100 %
ash utilization, as mandated in
Gazette Notification dated
31.12.2021, in an utilization avenue
starved area."

8. Nagar Nigam shall deploy mechanized road | Not Applicable to NTPC Ltd
sweeping machines (on contractual basis) all
along the coal & fly ash transportation
corridor falling within the municipal limits
and the expenditure incurred for the said
contract shall be borne by the respective
coal/fly ash producers based on their
contribution towards road transport

9. The district administration in consultation | Not Applicable to NTPC Ltd
with the neighboring state of UP as well as
PWD / Nagar Nigam shall make short term
and long-term plan to create alternate /
separate roads for the coal / fly ash
transportation and for the commuting of the
general public.

10. The NHAI should ensure that the work of the | Not Applicable to NTPC Ltd
National Highway (NH 39) that is being
under construction for a long time should be
completed at the earliest.

Re< gr ol R doiae. Wal - e, fvem - @ug (@), fF — 231 203, 3/ Tel: 05446-242021
Rihand Super Thermal Power Project, PO: Rihand Nagar, Dist: Sonebhadra (UP), Pin: 231 223, Fax: 05446-242115
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